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Amendment to Minimum Wages Act and 
Contract Labour Act 

4340. SHRI O. P. KOHLI : Will the 
Minister of LABOUR be pleased to state : 

fa) whether there is any proposal to amend 
the Minimum Wages Act and the Contract 
Labour Act and to introduce new legislation 
for agricultural and construction workers to 
improve their socioeconomic conditions ; 

(b) if so, the details thereof; and 

(c) if not, the reasons thereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRI P. A. 
SANGMA) :  (a) Yes, Sir. 

(b) The details of proposals relating to 
amendments and new enactments are yet to  
be  finalized. 

(c) Does not arise. 

 
 


